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CP NO.149/ALD/2017

Sh. Anil Kumar, PCS for the petitioner. Sh. Krishna Dev Vyas, CGSC for the
ROC, Kanpur, The Ld. PCS representing the petitioner submits that he is not
proposing to file any rejoinder to the report of the ROC. Hence, the matter can be
fixed for the argument, since the Court is preoccupied in some other case. Therefore,

the case is adjourned for argument on 9" February, 2018.
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